\I TEM NQO 15 COURT NO. 6 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A. No.1 in Petition(s) for Special Leave to Appeal (Cvil)
No(s). 32757/ 2009

M S MEKASTER TELEMATI CS LTD. Petitioner(s)
VERSUS
M D. , PRADESHI YA | NDUS. & NV. CORP. LD. &ORS. Respondent ( s)

(Wth appl n(s) for inpleadnent as party respondent)
Date: 25/07/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE CHANDRAMAULI KR. PRASAD
(I'n chanbers)

For Petitioner(s)
M. Rajesh Srivastava, Adv.

For Respondent (s)
M. A ay Sharnm, Adv.

For the applicant M. Abhay Prakash Sahay, adv.
M. H manshu Shekhar, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Thi s application has been filed by M s Di vya
I ncency I ndi a Pvt. Ltd. for bei ng i mpl eaded as t he
respondent.

Let a copy of this application be served on the
standi ng counsel of the State of U P. Wthin one week,
who in turn, shal | file reply within f our weeks
thereafter.

(Sukhbir Paul Kaur) (Renuka Sadana)
Court Master Court Master



